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CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

RA No.332/2000 in
O.A. No.2329/98

New Delhi, this the uay of October, 2000

JUSTICE V. RAJAGOPALA REDDY, . VICE-CHAIRMANf J)
HON BLE MR. GOVINDAN S. TAMPI, MEMBER :(-A)

Surajpal Singh

Union of India &, Others

-Versus-

..Applicants

...Respondents

0 R D E R (Bv Circulation)

By Justice V.. Raiagonala Reddv:

.  do not. find any error apparent on the face of

the record. Having.heard the learned counsel on either

side and having noticed the relevant recruitment rules we

have disposed of the OA. No good reason is given for

recalling the order. The R.A. is, therefore, dismissed,

in.ci rculation.
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(V. Rajagopala Reddy)
Vice-chairman (J)
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